
RAJASTHAN HIGH COURT JODHPT,R

NOTIFICATION

No.EsrruS202023 Date :-03.02.2023

Pusuanl to Rule 7 read with Schedulelll of the Rajasrhar Judicial Sewice

Rules, 2010, it is norified dlal iD the Civil Judge C3dre, 57 vacancies have b€€D

detemined for the year 2023 (Upto December, 2023) \rhich are categorized io fie

IollowinS, manner r

Notc:-The reservalion for widow and divorcee will be in rhe rario of 80:20 as per

rul€ 10(3) oI RJS Rules, 2010.
+As per Amendmenr dt. 14.10.2021 (published on 21.10.2021) of
Deparsnent o[ Social Jusrice & Empowermeot Dir€ctorare of Specially
Abled Persons and Circular No. Ela(36) Karmik/K-2l2007 ParJ dr.
01,10.2021, Circular No. 7(2) Kann:WK-212019 darcd 29.08.2019, issued
by the Covemment of Rajasthan.
*If the vacancies notified for Specially Abled Persons wirh Benchmark
Disabilkies Category remain unfllled dLre to non.availabiliay of suitable
candidates then the same shall be caried forward rc the succeeding
recruitment of Civil Judge Cadre as per the Rule 5(4) of Rajasthan zught
to Persons with Disabilides Ru.les,2018.
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